
THE NATiONAL COMPANY LAW TRIBUNAL'MUMBAI DIVISION ' I' MUMBAl

B -5 2 18

v ls,

ORBIT CORPORATION LTD'

SECTION 9 OF INSOLVENCY & BANKRUPTCY CODE' 2016

the Hon'ble High Court of Bombay'

ORDER

24. cP(IBts4o/I&Bc/(MB/2018
on having the petitioner counser praced the Liquidation order passed

on 12.4.2018 stating that Hon'ble High Court has already passed Winding

up Order against the Corporate Debtor herein' since this Petitioner has

sought permission to place its claim before the Liquidator' this Company

Petition is hereby dismissed giving liberty to this Petitioner to file its claim

before the Liquidator appointed in the company Petition No'595 of 2015 by

coRAM ' 3[[iR^:;Y-,1fii[i',[[YJ^i[,,1'$,iil-'&,

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL

E8"rto*t rlw rnrauNlnL oN 07'o8'2018

NAME OF THE PARTIES: SCI INTERNATIONAL SECURITIES LTD'
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RAVIKUMAR DURAISAMY

Member (Technical)
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B.S.V. PRAKASH KUMAR

Member (l udicial)


